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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, papers to be laid on the Table.

AgH, o AR AeaH e Fiqqrern A asA I (off Briverst Riz): st sigican, #, off averarer fargy &t i A Prarférfiaa ue e ueer uz war &:-

(1) (uep) sarca stht $2eiee Biz Fear ssRcuensAioE, aul & ad 2015-2016 & aftfe yfe@gar & ew gfer (@odt aen sEjs! Jizaor) den cemudiidn A,
(@) sraren sntht Sdiere wiz Fea ssRcuemsaion, auf & ad 2015-2016 & wriwur &t TR gr1 Feiten & ars 3 e (edt der sPEh Jwamaur);

(2) 3uejer (1) d sfecfioa udi @ 2 ueel R ¥l 3 ge fewa & oru gelfel awen o (f&adt asn sEEl Fizaa),

[Placed in Library, See No. LT 7131/16/17]

storomctier eorf skt (oft srwer siverar) : & Srererct [drsyes Cse wiseld vUs Sdciudic oA et sloretler wrf srerr B da af 2017-2018 A5 fre gu wersiar smuor
&1 e yfer (feoc aen aBjolt 2izasaor) 2 ueer w2 zxacn §)

[Placed in Library, See No. LT 7132/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the
Employees' Provident Fund Organisation, New Delhi, for the year
2015-2016.

(2)  statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 7133/16/17]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 7 of the Employees' Provident Funds
and Miscellaneous Provisions Act, 1952:-

(i) The Employees' Provident Funds (Fourth Amendment) Scheme, 2017 published in Notification No. G.S.R.351(E) in Gazette of India
dated 12t April, 2017.

(ii) The Employees' Provident Funds (Fifth Amendment) Scheme, 2017 published in Notification No. G.S.R.404(E) in Gazette of India dated
25th April, 2017.

(iii) The Employees’ Provident Funds (Sixth Amendment) Scheme, 2017 published in Notification No. G.S.R.436(E) in Gazette of India dated
4th May, 2017.

(iv) The Employees' Pension (Amendment) Scheme, 2017 published in Notification No. G.S.R.437(E) in Gazette of India dated 4th May,
2017.

(v) The Employees' Deposit-Linked Insurance (Amendment) Scheme, 2017 published in Notification No. G.S.R.438(E) in Gazette of India
dated 4" May, 2017.

(vi) G.S.R.604(E) published in Gazette of India dated 16t" June, 2016 seeking to rescind Notification No. G.S.R.158(E) dated 10" February,
2016.

[Placed in Library, See No. LT 7134/16/17]

(4) A copy of the Notification No. 5.0.1955(E) (Hindi and English versions) published in Gazette of India dated 20" June, 2017 making certain
amendments in the first schedule of the Industrial Disputes Act, 1947 issed under sub-section (1) of Section 40 of the said Act.

[Placed in Library, See No. LT 7135/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA PRADHAN): Madam, I beg to lay on the
Table:-



(1) A copy of the Notification No. S.0.1358(E) (Hindi and English versions) published in Gazette of India dated 28th April, 2017, regarding making
Aadhaar mandatory for availing benefit under direct Benefit Transfer in PDS Kerosene Scheme under sub-section (2) of Section 58 of the Aadhaar
(targeted Delivery of Financial and other Subsidies, Benefits and Services) Act, 2016.

[Placed in Library, See No. LT 7136/16/17]

(2) A copy of the Memorandum of Understanding (Hindi and English versions) between the Balmer Lawrie and Company Limited and the Ministry of
Petroleum and Natural Gas for the year 2017-2018.

[Placed in Library, See No. LT 7137/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Madam, I beg to lay on the
Table a copy of the Indian Boiler (Amendment) Regulations, 2017 (Hindi and English versions) published in Notification No. G.S.R. 427(E) in Gazette

of India dated 2"d May, 2017 under sub-section (2) of Section 28 of the Boilers Act, 1923.

[Placed in Library, See No. LT 7138/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH SHARMA):
Madam, I beg to lay on the Table:-

(1) (M A copy of the Annual Report (Hindi and English versions) of the
Indira Gandhi Rashtriya Manav Sangrahalaya, Bhopal, for the
year 2015-2016, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi Rashtriya Manav
Sangrahalaya, Bhopal, for the year 2015-2016.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 7139/16/17]
(3) (i) A copy of the Annual Report (Hindi and English versions) of the
Asiatic Society, Kolkata, for the year 2015-2016, alongwith Audited
Accounts.
(i A copy of the Review (Hindi and English versions) by the
Government of the working of the Asiatic Society, Kolkata, for the
year 2015-2016.
4 Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 7140/16/17]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Himalayan Culture Studies, Dahung, for the year
2015-2016, alongwith Audited Accounts.
(i) A copy ofthe Review (Hindi and English versions) by the
Government of the working of the Central Institute of Himalayan
Culture Studies, Dahung, for the year 2015-2016.
(6) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 7141/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF FINANACE (SHRI SANTOSH KUMAR GANGWAR): Madam, I beg to lay on the Table:-

(1) A copy of Notification No. G.S.R.797(E) (Hindi and English versions) published in Gazette of India dated 30t" June, 2017, together with an
explanatory memorandum seeking to increase the basic customs duty on the goods, mentioned therein, from NIL to 10 by amending the Statutory
rate under the provisions of Section 8A of the Customs Tariff Act, 1975 under sub-section (7) of Section 9A of the said Act.

[Placed in Library, See No. LT 7142/16/17]

(2) A copy each of the following Notifications (Hindi and English versions) under section 159 of the Customs Act, 1962:-

(i) G.S.R.798(E) published in Gazette of India dated 30" June, 2017, together with an explanatory memorandum seeking to (a) increase
basic customs duty from NIL to 10% on specified parts of cellular mobile phones (i) Microphone Rubber Case and Sensor Rubber
Case/Sealing Gasket including sealing gaskets/cases from Rubbers like SBR, EPDM, CR, CS, Silicone and all other individual rubbers or



combination/combination of rubbers falling under tariff item 4016 99 90; (ii) Screw falling under tariff item 7318 15 00; (iii) SIM
socket/other Mechanical items of Metal falling under tariff item 7326 90 99] for use in manufacture of cellular mobile phones; (b)
continue exemption from BCD on specified parts, Camera Module, Connectors, Display Assembly, Touch Panel/Cover Glass Assembly,
Vibrator Motor/Ringer), their inputs or sub-parts for use in manufacture of cellular mobile phones; (c) continue exemption for BCD on
telephones for other wireless networks, other than cellular networks; (d) continue exemption from BCD on parts (8517 70 90) of
electronic goods (other than cellular mobile phones) and inputs or sub-parts for manufacture of these parts; (e) continue 'NIL' BCD on
inputs or raw materials for parts of cellular mobile phones used in manufacture of cellular mobile phones; and (f) provide 'NIL' BCD on
inputs or raw materials for use in manufacture of electronic goods falling under tariff items 8443 32 90, 8443 99 51, 8443 99 52, 8443
99 53, 8517 61 00, 8517 62 90 and 8517 69 90.

(i) G.S.R.799(E) published in Gazette of India dated 30th June, 2017, together with an explanatory memorandum together with an
explanatory memorandum making certain amendments in Notification No. 24/2005-Cus., dated 15t March, 2015.

[Placed in Library, See No. LT 7143/16/17]

artotar Fieror Ryt siqrert # wsw Fidft (oft 3%og worarer) @ syt adiGRn, & Porferfier ey am ueer v Juwn §:-

(1) (uew) Riferasar 21 forgm sifdreror, st ¥ ad 2015-16 5 aftfas yfercor &t was gfer (Bodt aen 3B 2izasn) e danudiian Az,
() Bifrasar 21k e sifdreror, s B ad 2015-16 B wrlaur 6t 2w grr 2wflen B @i 3 R (Bod der sidph 2zmwr),

(2) suzfer (1) 3t sfearf3aer el @t 219 ueer uz 261 3 gu fewa B wrur gl aren fdaeor (Fodh een 3Py 2zaaur),

[Placed in Library, See No. LT 7144/16/17]

geune Ficpern A ws #f) (off Rrovy 3a wwr) @ aeas wdcw, # PerefeRan uql 6t wa-uas gfer (Rodt aen sP)ph sizasor) 2 vear w2 2urm -

(oes) waroadalt RifdRs en swura sicgert & dia ad 2017-18 & e gan swsion s

[Placed in Library, See No. LT 7145/16/17]
() dardaiitoer Rifdres aen s3urt sierer & dta ad 2017-18 ¥ R gan Jersiiar suer

[Placed in Library, See No. LT 7146/16/17]
(ftor) vasiandve fifdcs den seur siqperr & dia arf 2017-18 & fére gan wwsiion s,

[Placed in Library, See No. LT 7147/16/17]
(arz) e seurer forem f1fdes aem seurer sivper &5 dia aid 2017-18 &5 féne gan Fwsiiar smdor

[Placed in Library, See No. LT 7148/16/17]
(uier) worearsielt fRifies aen seurt doper & dia ad 2017-18 & e gan s@rsiian s

[Placed in Library, See No. LT 7149/16/17]

HioTa AR o squern # s #icf (3i. Adog omrer UWwRT) @ 3wzrer #ABIG, & forForferfa ud, 2 ucer 2 2w &:-
(1) (o) sfdeor setesye sitw 2aeiteifoft aidt, st & af 2015-16 & mftfes yferdger 6t va gfer (Bodt men sl Jiwareur) men deadifa =y
() st ez aifw 2aeiicifoft aidl, #dt & af 2015-16 B wrlmew 6 @R grr weftern B a2 3 faxreor (Bodt mer sPpEf 2ma),
(2) 3wfes (1) 3 sfeafiaa udl @t 2w uee w 3xwt 3 gu fiewa & @ gafer aren Razor (2odt den Rt Adzasau),
[Placed in Library, See No. LT 7150/16/17]
(3) (va) aifer st w3l wh 2ferae wobere, of Rooft & af 2015-16 ¥ aiftfe yfefiger &t vas yfer (féodt en @)l ) men dzmudifing a=
() sifer sf¥en wbier wiz 2frorascr wopberl, orf fccht I ad 2015-16 B wrlwur & wwR grr wefien B @ 3 Koz (Bodt aen sl Jwawun))
(4)3udfen (3) 3t sfeafiaa udl @t 21em ueer w2 2361 # gu fewa B @R gafer aren far (fBadt aem aEpfh Axmaur),
[Placed in Library, See No. LT 7151/16/17]

(5) aifdaer smcfier aasoficht g uf¥ue aftiforem, 1987 &t ener 24 & sicefa aiftrygen 20, 34-vamAdts/vanz/ vt 361/ 2016 it 22 waadt, 2016 A5 amee As 2raruc i
georfaneT g eft aen RRp grr awoflB frs yater weet arclt daveficht sizemai, frafiencrl sz mfer Rreafiercrt 3 6o ot Braeor sz yfra fafsrer, 2009 & ot



Aol fopw e 8, 6 wop yfer (o aen Pl Fivasau),
(6) 3ugcp (5) 9 sfeeriaa uegl @1 2911 ueel U2 36! A gU fdewa & orur gellal arel fdaer (fZad! aen s@)E! sizama),
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